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Tbe Depnty Minister of Kali ways 
(Sbrl Sbahnawas Khan): (a) and (e). 
Out of ten stations at which such 
licences are current, in the case of 
live, the barbers 'arc directly licenced, 
while the licence in respect of the 
other five has been issued to a con
tractor who employs the barbers. Also, 
even in respect of these five stations, 
instructions have recently been issued 
to the Western Railway to-licence the 
T»arbcrs directly on the expiry of the 
existing contract.

The terms of these contracts are 
that a reasonable annual licence fee 
per barber per station is levied and 
that a small cubicle, with a table and 
a chair, is permitted in the III Class 
waiting hall for the purpose of the 
contract.

(b) No.

Inland Waterways

m  /  Shri Ghosal:
\  Shri B. Das Gupta:

WiU the Minister of Transport and 
Communications be pleased to state:

(a) whether there is any statutory 
body to control and supervise the 
Inland Waterways from Calcutta to 
Assam by Ganga and Brahmaputra; 
and

(b) if so, the name of the body and 
its functions?

The Minister of Transport and 
Communications (Shri Lai Bahadur 
ShasM): (a) No, Sir.

(b) Does not arise.

Bailway Line from Santragachi to 
Btshnapur

tMt /  Sbrl Ghosal:
\  Shri B. Da* Gupta:

WiU the Minister of Railways be 
pleased to state:

(a) whether there is a proposal to 
lay a railway line connecting Santra
gachi to Bishnupur via Arambeg in 
West Bengal; and

(b) if SO) whether any survey bat 
been carried out in this regard and 
the time it will take for the proposal 
to materialise?

The Deputy Minister of Railways 
(Shri Shahfcawas Khan): (a) No, Sir. 

(b) Does not arise.
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Bridge Over 8was Nadi

1996. Shri Item KaJ: WU1 the Minis
ter of Transport and ComwmwtcatioM 
be pleased to state:

(a) whether the Punjab Govern
ment have approached the Central 
Government for loan, subsidy or (rant 
for the construction of a bridge on 
Swan Nadi near Una (Punjab); and

(b) if so, the stage at which the 
proposal stands1

Hie Minister ol Transport and Com
munications (Shri Lai Bahadur Shas
tri): (a) No, Sir.

(b) Does not arise
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